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B. Details of Immovable assets

[Note : Properties in joint ownership indicating the extent of joint ownership will also have to
be indicated]

S. Description Self Spouse(s) | Dependent-1 | Dependent-2 | Dependent-3,

No. Name(s), me:y, ame: ete
Pl i e WL | e
(i) | Agricultural Land M‘dﬁc

- Location(s) K\Nﬁ&"g
- Survey number(s) Qb M\C\ —

- Extent (Total measurement) = =3 ——

- current market value ‘D&m@\

(ii) | Non-Agricultural Land km&m
- Location(s) ﬂ\fh— 9

- Survey number(s) \S \(aj:ﬁ\t —— _ - Y

- Extent (Total measurement)

- current market value '5?{5 6\“)

(iii) | Buildings (compmeFcial and
residential)

- Location(s) M\Qﬁ

- Survey / door number(s) -\ - = IT
- Extent (Total measurement) :

- current market value 'PJ‘;-%‘ 8 @&

(iv) | Houses / Apartments, etc.

- Location(s) . =

- Survey / door number(s)

- Extent (Total measurement)
- current market value

(v) | Others
(such as interest in property)




